FORM A
PUBLIC ANNOUNCEMENT

(Under Reg ion 6 of the 'y and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CRE|
MAX ELECTROTEK PRIVATE

RELEVANT PARTICULARS

Name of corporate debtor IMAX ELECTROTEK PRIVATE LIMITED

. | Date of incorporation of corporate debtor | 11th December 2002

AN

. | Authority under which corporate debtor | RoC- Pune
is incorporated / registered

4. | Corporate Identity No. / Limited Liability | U31200PN2002PTC017497
Identification No. of corporate debtor

5. | Address of the registered office and FL NO A503, S NO 9/8/3 Sun Planet Sun City Rd
principal office (if any) of corporate 411041, Pune, Maharashtra, India, 411041
debtor

6. | Insolvency commencement date in 28th October, 2024
respect of corporate debtor (Order received on 30th October 2024)

7. | Estimated date of closure of insolvency | 28th April 2025
resolution process

8. | Name and regjstration number of the Sapna Pankaj Chourasia
insolvency professional acting as interim | 1BBI/IPA-002/IP-N00943/2020-2021/13033
resolution professional

9. | Address and e-mail of the interim Jai Siyaram, Flat No.1, Plot No. 131, Blue Heaven
resolution professional, as registered Society, Sector - 12, Vashi, Navi Mumbai- 400703
with the Board Email: sapna.chourasia@gmail.com

10.| Address and e-mail to be used for KDRA Insolvency Professionals Private Limited
correspondence with the interim Unit # 207, 2nd Floor, Kshitij CHS Ltd, Near
resolution professional Azad Nagar Metro Station, Veera Desai Road,

Andheri West, Mumbai - 400053.
Email: imax.cirp@gmail.com

14.| Last date for submission of claims 13th November, 2024

12.| Classes of creditors, if any, under clause | NA

(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13| Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.] (a) Relevant Forms and a) Web link:
(b) Details of authorized representatives | https;//ibbi.gov.in/en/home/downloads
are available at: b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the

commencement of a corporate insolvency resolution process of Imax Electrotek Private

Limited on 28th October, 2024.

The creditors of Imax Electrotek Private Limited, are hereby called upon to submit their

claims with proof on or before 13th November, 2024 to the interim resolution professional at

the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other

creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 4th November, 2024 SD/-

Place: Mumbai Interim Resolution Professional
Imax Electrotek Private Limited




WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

TUESDAY, NOVEMBER 5, 2024

ZEN TECHNOLOGIES LIMITED

Regd. Office : B -42 Industrial Estate, Sanathnagar,
Hyderabad - 500 018, Telangana, India.
E-mail: cosec@zentechnologies.com, Phone No: +91 40 23813281

FOR THE ATTENTION OF THE CREDITORS OF
IMAK ELECTROTEK PRIVATE LIMITED

FORM A
PUBLIC ANNOUNCEMENT

(Unoer Reguiation & of ihe nsolvency and Bankrupicy Board of Inols
(hsalency Resoliiion Process for Corporate Persons) Regalations, 2046)

baing thara CIN:L72200TG1993PLC015939
Extract of Un-Audited Financial Results for the Quarter and Half year ended 30th September 2024
(Rs. in lakhs)
Standalone Consolidated
. Quarter Ended | Half Year ended | Quarter Ended | Quarter Ended |Half Year ended | Quarter Ended
Particulars 30 Sep 2024 30 Sep 2024 30 Sep 2023 30 Sep 2024 30 Sep 2024 30 Sep 2023
Un-Audited Un-Audited Un-Audited Un-Audited Un-Audited Un-Audited
Total Revenue from Operations 24,168.79 49,564.45 6,403.45 24,184.37 49,645.93 6,650.10
Net Profit for the period (before Tax,
Exceptional and/or Extraordinary items) 8,345.74 18,644.10 2,433.92 8,236.76 19,261.71 2,157.23
Net Prqfit for the period befqre tax (after
Exceptional and/or Extraordinary items) 8,345.74 18,644.10 2,433.92 8,236.76 19,261.71 2,157.23
Net Profit for the period after tax (after
Exceptional and/or Extraordinary items) 6,523.64 13,941.53 1,734.44 6,343.57 14,292.14 1,363.36
Total Comprehensive Income for the
period [Comprising Profit after tax and
Other Comprehensive Income (after tax)] 6,514.70 13,929.85 1,734.50 6,335.36 14,281.54 1,366.93
Paid up Equity Share Capital ( Re.1/- Per
Equity Share) 902.90 902.90 840.44 902.90 902.90 840.44
Reserves (excluding Revaluation Reserve
as shown in the Balance Sheet of previous
year ended) 1,55,564.42 1,55,564.42 37,700.83 1,55,203.98 1,55,203.98 37,153.39
Earnings Per Share (of Re.1/- each)
(Not Annualised):
a) Basic(InRs.) 7.56 16.42 2.08 1.26 16.42 1.83
b) Diluted (InRs.) 7.56 16.42 2.08 1.26 16.42 1.83
Note : The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under Regulations 33 of the
SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Financial Results are available on
company's website at www.zentechnologies.com and the stock exchange's websites, www.nseindia.com and www.bseindia.com.
For and on behalf of the Board
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Zen Technologies Limited

Sd/-
Ashok Atluri
Place : Hyderabad Chairman and Managing Director
Date : 2nd November, 2024 DIN:00056050

Motice | hersby given that the Mational Company Law Trbwinal has orgered the
COmmencanent of- B Sporsie NS DEwa rI Y ressution geocess of Imax Elsctrotel Privale
Limited o 28th Gotober, 2024

The credinors of imax Electrobek Private Limited, sqe heraly called wpon 1o sulsmit their
claims with proof an or bafore L3th Novembaer, 2024 10 the mterem resolutaon peofessianal at
the address mentioned against eniry Ka, 140,

craditors mey submit the claims with proof In person, by post orby electronls means
Sabmisslon of falee or misleading proofs of claim shall attrect peaalties.
Date : 4" November, 2024

Tha fanancial creditors shall submit thair claims sith proof by electronic means only. &t piher

S0/
Sapna Panka] Chourasia

IDBI Bank Ltd. RFetsi Racovery, IDBI

[@ lDBI BANK House, 1" Faoar, Dryaneshar Paduica Chowd,

POSSESSION
CIN - LA MK d0ea0i4a83e F.C. Road. Shivajl Nager, Pung-411004 NOTICE
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Hotce daled mantioned helow, dnder Seclion 1312 of tha said Act calling upon the concerned
Barrowers, as per detals givan below, to repay te amound meéntoned in the raspective Molice within 6
days from tha date of the Said Natica. The cencermed Bomowens having failed o repay tha said dus
amouinl, notice i heraby given S0 fha concamad Borrewers in parfclar and the pubdic in gerermal the the
undarsigned has lakan Symbolic Passession of thy immovable propery descibed hesgin balow n
ercise of perwers condamedian him under Seclion 130d) of (he said A niad with Rube & of the Said Rules
an the dafe menlioned befow, Theeconcerned Borowers i paticular and the pubbc m genenal are hensty
eauitizned ot iodaal win the pancermed prapery and any daalings wih the zaid propesty will b= Subjectto
the charge of IDE| BANK LIMITED for anamaound manlioned bakos. The bamawer s giention is rmdled fo
sub-zaction [8)ofsection 13 of ihe Act. inrespactof tme &vailable to redesmn the securad eszets
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PUBLIC NOTICE

[Wnder rule (1] of the Insolvency and Bankruptey (Application to Adjudicating Authority
for Bankruptey Process for Personal Guarantors to Corporate Debiors) Rules, 2019)

FOR THE ATTENTION OF THE CREDITORS OF

MRS. NEELVARNA BIRA RUPNAR, PERSONAL GUARANTOR
OF FABTECH PROJECTS & ENGINEERS LTD.

Motice ks hereby given that the National Company Law Tabunal in case of bankeept under
section 60 of the Code has ordared 1he commancemant o a bankriptcy process agains!
BArs. Neehvarna Bira Bupnar resiging at Plot No. 78, Natienal Housing Socisty, Sundh Pune
411 007,

The cradiors of Mrs. Mealvarna Bira Hupnar, are heredy called vpon to submit their claims
with proof on or belora 121 Novemnber, 20024 10 the Bankruptcy frustee at Office Na. 1314,
Znd Fioer, 34785, Dholakawaka Budding, Janmabhoomi Mang, Fort, Mumba —400 001

The last date for submisséon of claims of credors shali be 12th Movember, 2024, The
credittes may sulimit (hair claims theaugh elactrom: maans, oF by Band or registersd post o
speed post or cowger,

Addtional details of the bankruptey trustae:;

kanoj kemarMistsa

B

Marne
hgddress

= L L e Sy RLR

Janmabhaomi Marg, Forl, Mumbai—400 001
bankruptcy neshvamarupnan@gmad com

Process specific Email acdress
for all communications:

Place: Mumbai Interim Resolution Professional
Imax Electrotek Private Limited Repistened ormail address iprmanajkumanmishraEgmail.com
Phome Mo +51 0158453258
Rirmstraticn Number IBBIIPA-001/IP-POH152/2018-19/1 1802
Mote: Submission of false or miskading claimz with prood shall attract penalties or
imprisonment in accordanca with the provisions of the Insolvency. and Bankrupicy Code,
2016 and any other applicable ws.
Date; 5th November, 2024
Place: Mumbai
oominued rom previods page
BASIS FOR OFFER PRICE

3. The Floor Price and the Cap Price at which the Equity Shares were issued by our Company, or acquired or sold by the Selling Shareholders, members of the Promoter
iGroup or other Sharsholder(s) with rights to nominate directors are disclosed balow:

| Past Transactions

_ Weighted average cost of acquisition (¥ per Equity Share) | FloorPrice | Cap Price
| WACAof Equity Shares that were 8sued by cur Company i 103Umes | 1.33times
WACA of Equity Shares that were gequired or sold by way of 74,49 0.94 fimas 0.99 limes

_secondary ransactions

2. Justification for the Offer price

1. Thefollowing provides an explanation to the Offer Price / Cap Price baing 1.15 times of WACA of Equity Shares thal wereissued by cur Company or acquired or soéd companed (o
ourCompany's KPIs for the thrae months ended June 30, 2024 and June 30, 2023 and Financial Years 2024, 2023 and 2022 if any. According to the Redzser Report:
a) We are the third largest and the second fastest growing SAH| in India based on overall health GOPI in Fiscat 2024

b} W have consistently narmowed the gagp in scale from tanger compelitors, while widening the gag in scase from o smaller competiors in India from Fiscal 2022 fo Fiscal 2024,
in tarms of ratad heatth GDPI

cp We have demonstrated sirong cuslomss service melnics on claims
d) Wiz have dermonstrated a frack recond of product mnovation, fanching products with "industry-first” featunes

8] We have the highest share of directiy sourced GUFl among all SAHIS in Inda for Fiscal 20324,
] Ourhealth Clalms Rabio 5 the iosest across ail SAHIS a5 wel as private and public insurers for Flscals 2024, 2023 and 2022
Thee follcewing provices an explanation o the Offer Price {Cap Prce being 1,15 tirmes of welghted averape cost of acqusibon of Equity Shares that were issued by ouwr Company of

2
acyuired or sold in view of exlarnal tactors, il any. According to the Redseer Repart

al Over the past fiva years, the Indian health insurance market has expenenced substantial growth. Goirg forward, it is expected to grow af a CAGE of 18-21% over the nesxt 5

yERM

b Ratail health insuranos is the most promizing business segmant in the health msurance ndustry in Inda

¢ SAHIplayers are deiving retail hesthinsurance
3. The Qfer price is [«] iimes of the face value ofihe Equity Shares

The Offer Price of ¥ [s] has been detarmmad by our Company in consulflation with the Book Running Lead Managers, on the basis of assessment of market demand from
investors for Equity Shares through the Book Bullding Process and is justified inview of the above qualitative and quantitative parameters.
Bidders shoukd read the above-mentioned information along with “Risk Fachors™, “Our Business”, Restafed Summany Statements”and Mansgement's Discussion and Analysis of

Financial Condifion and Resulfs of Operations on pages 28, 187, 250 and 383, respectively, of the Red Hering Prospectus 1o have a mora inforrmed waw. The tradeng price of Equity
Shares could decline due o factors mentioned in “Risk Factors™ on page 26 of the Red Hemng Prospecius and you may lose all or part of your investmeants,

For further details, please sei "BASIS FOR OFFER PRICE" beginning on page 123 of the RHP.

THE EQUITY SHARES OF OUR COMPANY WILL GET LISTED ON MAIN BOARD PLATFORM OF BSE AND NSE

CONTENTS OF THE MEMORANDUM OF ASSOCIATION OF OUR COMPANY AS REGARDS ITS OBJECTS: For infarmation an the main objects of cur Company, investors are

requested to see "History and Certain Corporate Matters” on page 254 of the RHP. The Memorandurmn of Association of cur Company is-a matenial docurmend for inspechion in
retation to the Offes. For further details, see * Material Contracts and Documents for nspection” baginning on page 519 of the RHP.

In case of amy revision o the Prica Band, the Bad! Offer Pariod will ba extendad by al least thraa addtional Working Days following such revision of the Price Band, subject 1o the Bid/
Dffer Penod not exceeding 10 Working Days. In cases of force majeure, banking sirike or untoreseen circumnstances., our Company in consultation with the Book Running Lead
Manzgers, may for regsons fobe recorded in writing, extend the Bid! Offer Penod for a minimuem of one Working Day, subject to ihe Bad! Offer Period not exceading 10 Working Days.
Ay ravision bn the Price Band and the reviged Bidf Offer Period, if applicable, will be widely dissaminated by notification fo the Siock Exchanges. by issuing a public notice, and also by
indicating the change on the respective wabsites of the Book Running Lead Managers and at the terminals of the Syndicate Members and by intimatian to Sall-Certified Syndicate
Banks {"5C58s"), other Designated Intermedianes and the Sponsor Bank, a5 appicabls,
This Offier iz beirng made in tarms of Rule 1902)(b) of the Secumties Contracls (Regulation) Rules, 1957, a5 amanded (*SCRR" | read with Regulation 31 of the SEB| [CDR Regulations.
The Offer ks being made in accordance with Regulation 6(2) of the SEBI ICDR Requlations and through a Book Budding Process wherein nol less than 75% of the Offer shall be aliotted
of & proporionate basis o Gualified Instittional Buyers ("QHBs”, and such porion, the “QIB Portion”}, provided that our Company may in conswitation with Book Running Lead
Managers, aflocate up o 50% of the QIB Portion to Anchor Investors on a discrationary basis in accordanca with the SEBI ICDR Regulations ("Anchor Investor Portlon™), out of
which at least ane-third shall be resaniad for aliocation 1o domestic Muteal Funds only, subject bo valid Bids being received from the domestic Mutual Funds at-or above the Anchor
Irvestor Allocaton Price, inaccordance with the SEBIICDR Regutations. In the event of under-subscription, or non-aliecation in the Anchor Investor Portion, the batance Equity Shares
shall be added io the QIB Porion {odher than Anchor Investor Portion) ["Met QIB Portion"). Further, 5% of ihe Met QIB Portion (excleding the Anchor Investor Porfion) shall be
available for allocation o a proporlionate basés only o Mulual Funds ("Mutual Fund Pertion™), and the remainder of the Nel QIB Porlion shall be available for allocation on a
praportonate basis to all QiBs, mcluding Mulual Funds, subject to valid Bids being received al or above the Offer Price, Howelar, f the aggreqgate demand rom Mutual Funds i less
than 5% of the Met QI8 Porbion, the balance Equity Shares available for aliocation in the Mutus! Fund Portion will be added 1o the remaining GIE Porlion for proporiionste aliocabion to
Bz, Furiher, not more than 15% of the Offer shall be available for allocstion on & proportionate bagis io Mon-Institlutional Bidders, of which (a) one-thind of such portion shall be
raservad for applicants with application sze of more than 200 000 and ug to F1,000,000; 2nd (b} two-thied of 2uch portion shall be raserved for applicants with-applicaton size of mose
fhan 31,000,000, provided that the unsubscribed porlion in either of such sub-categories may be allocaied fo apphcants in the olher sub-tategory of Mon-Institulional Badders and not
mone than 10% of the Offer shall be available for allocation lo Retail Individus! Bidders (“RIBs"}in accondance with SEBI ICOR Regulations, subject 1o valid Bids being received at or
abowe the Offer Price. Al potential Bidders, olher than Anchor Investors, are requirsd o mandatorily ublise the Application Supported by Blocked Amount [“ASBA") procass by
providing deltails of their respective bank account {including UPI 1D} in case of UPI Bidders in which the corresponding Bid Amounts will be blocked by the SC5Bs, or under the UPI
Mechanism, as applicable 1o paricipate in the Offer. Anchor Investors are not parmitied 1o padicipate in the Anchior Investor Portion through the ASBA process. For details, see “Offer
Procedure™on page 472 of the RHP
Bidders!/Applicants should ensure that DP 1D, PAN and the Client ID and UPI ID (for UPI Bidders bidding through UPI Mechanism) are correctly filled in the Bid cum
Application Form. The DP ID, PAN and Client D provided in the Bid cum Application Form should match with the DP |D, P&N, Client 1D and UP| 1D available ifor UP1 Bidders)
in the Deposliory database, otherwise, the Bid cum Application Form is liable to be rejected. Bidders/Applicanis should ensure that the beneficiary account pravided in
the Bid cum Application Form is active. Bidders/Applicants should note that on the basis of the PAN, DP |D, Client 1D and UPI ID {for UPI Bidders bidding through the UPI
mechanizsm) a5 provided in the Bid cum Application Form, the Bidder/&Applicant may be deemed to have authorized the Depositories to provide to the Regisirar to the
Dffer, any requested Demographic Detalls of the Bidder/Applicant a5 available on the records of the depositories.
Investors must ensure that their PAN is finked with Azdhaar and are in compliance with the nofification issued by Central Board of Direct Taxes notification dated
February 13, 2020 and read with press releases dated June 25, 2021, read with press release dated September 17, 2021 and CBDT circular no.T of 2022, dated March 30,
2022 read with press release dated March 28, 2023 and any subsequent press releases in this regard.

Simple, Safe, Smart

ASBA*‘way of Application!!! UFI)

) . ] bR LAFIETT PAYARENTE (WTERRACF
“Applications Supparied by Blocked Amount
("ASBA") is a better way of applying to offers by
simply blocking the fund in the bank account
For further details, check section on ASBA.
Mandatory in public issues.
Mo cheque will be accepled.

cortact NPCI st the toll fraa number; 18007 200 740 amd mail b po. UpiEnper ong.in.

LIABILITY OF THE MEMBERS OF OUR COMPANY: Limited by shares.

AMOUNT OF SHARE CAPITAL OF QUR COMPANY AND CAPITAL STRUCTURE: As on the date of the RHF, the authonsed share capital of our Company is 3 50,000.000,000
divided info 5,000,000,000 Equity Shares of face value of ¥ 10 sach. The ssued, subscribed and paid-up Equaty share capital of our Company is ¥ 17,189,182 900 dwided inio
1,718,918 250 Equity Shares of faca value of T 10 each. Fordetails of the capital etructene of our Company. see "Capital Structure" beginning on page B9 of the RHP.
NAMES OF THE INITIAL SIGNATORIES TO THE MEMORANDUM OF ASSOCIATION OF OUR COMPANY AND THE NUMBER OF EQUITY SHARES SUBSCRIBED BY THEM:
The names of the initia! signatories of the Memorandum of Association of our Company along with their allotment are: Alioiment of 48,940 Equily Shares to Analjit Singh, 10 Equity
Shares to Mohit Tetwar, 10 Equity Shares to Neeraj Basur, 10 Equity Shares to Sujatha Ratnam, 10 Equity Shares to C., Raghu, 10 Equity Shares to Kirfi Madhok Sud and 10 Equity
Shares koW Krishnan. For details of the share capifal history and capital struciure of our Company see “ Capital Structure” beginning on page 23 of the RHP.

LISTING: The Equity Shares offered through this Red Hemng Prospecius are proposed fo be Ested on the Stock Exchanges, Qur Company has received approvals from B3E and WSE
for the listing of fhe Equity Shares pursuant to letters each dated Seplember 6, 2024, respeciively, For the purposes of the Offer, the Designated Siock Exchange shall be NSE. A copy
of this Red Herring Prospectus has been fed with the Registrar of Companies, Delii and Harvana at Mew Dalhi and the signed copy of the Prospecius shal be filed with the BaC in
accordance under Saction 26(4) and Seclion 32 of the Compantes Acl. For delails of the malaral confracts and documents avafable for inspection from the datle of this Red Herring
Prospectus up 1o the Bid! Offer Closing Date, see “Material Contracts and Documents for Inspection™on page 519 of tha RHFP

DISCLAIMER CLAUSE OF SECURITIES AND EXCHANGE BOARD OF INDIA ("SEBI"); SEBI anly ghvas its ahsanvalions on the offer documents and this does not constitule
approval of ether the Oifer orthe specified sscurities stated in the Cffer Document, The mvestors are advised fo refer to page 443 of the RHP for the fil text of the disclaimer dause of
SEBI

DISCLAIMER CLAUSE OF BSE: i is to be distinctly undarsiond that the permission given by BSE Limited showld notin any way be deemed or construad that the RHP has been
cleared or approved by BSE Limited nor does # certify the comeciness or complateness of any of the confents of the BHP. The invesiors are advised o refer io the page 447 of the RHP
for the full text of the dksclaimer clause of BSE.

DiSCLAIMER CLAUSE OF NSE: Itis io be dstinctly undersiood that the permissicn given by NSE should notin any way be desmed or construed that the Ofer Document has been
cleared or approved by NSE nor does if certify the comectness or compleleness of any of the conients of the Ofer Document, The'invesiors are advised o refer iopage 447 of the BHP
for ihe full text of the dsclairmer clause of NSE.

GENERAL RISKS: Investments in equity and equily-related securities involve a degrae of nsk and Bidders should not invest any funds in the Cffar unless they can afford to take the
rizk of losing thair iInvastrmant. Bidders are advised 1o read the risk faclors carefully bafore taking an imasimeant decision in the Ofier. For @akang an investrmant decigion, Baddars must
redy on Their own-axamination of our Company and the Offér, inchiding the risks involved. The Equily Shares in the Offer have neithar been recommended, nor aporoved by the
Securities and Exchange Board of India ("SEBI"}, nor does SEBI guarantee the accuracy or adequacy of the contents of this Red Heming Prospecius. Specific atlention of the Bidders
iginvited lo “Risk Fectors™ on page 2% of the RHP

UPk-Now availabla in ASBA for Retail Individual Investors and Non Institutional Investor applying in public issues whare the application amount is up to T 500,000, applying through Registered Brokers, Syndicate, CDPs & RTAS. Retail Individual Investors
and Men-Institutional Investors alse have the oplion to submif the application direcily to the ASBA Bank (SC5Bs) or to use the facility of linked online irading, demat and bank account. Investors are required to ensure thal the bank account used for
bidding is linked to their PAN. Bidders must ensure that their PAM is linked with Aadhaar and are in compliance with CBOT notification dated February 13, 2020 and press release dated June 25, 2021 read with press release dated September 17, 2021,
CBOT Cirgular Mo, 7 of 2022 dated March 30, 2022 read with the press release dated [+].

ASBA has o be avaled by al the imvestors except Anchor Investars. UPT may be avaied by [ Retail Individtal Bidders iy the Relall Partion; [§] Non-institufional Bidders with an appiicstion size of up ko T 500,000 in fhe Non-insfiuhional Portion. Fordetals on the ASBA smd UF process, pleass referto
e defals given in the Bid Coum Application Form and sbidged prospecius amd also please refer fo the section "Offer Procedure™ on page 472 of the RHF The process is also avelabis on the websife of Association of investment Bankers of India [“ABI") and Stock Exchanges and in the General
irforrnation Document, The Bid Cum Apgdicadion Fom and the Abridoed Prospecius can be downlpaded from the websites of BEE Limied [*BSE"] and Natlonal Sfock Exchange of indfa Limited ("NSE”, and fogether with BSE, the “Stock Exchanges”) and can be obiained from the lsf of banks thal iz
displayed an the webslle of SEB! af www: sebi gowin'sebiwebiotharCtharAction. do?doRecognisedFoi=yostintimicd= 35 and hifpsdwan. sabi govinebiwebiatfharCthardetion do 2doRecogrisedFpi=yes &infmio=43, respachively as updaled fram [ime o time. Far the fel of UPT apps and banks e on
(PO, please rafer fo the link: www.sebi govin, UPJ Bidders Bidding wsing the UP! Mechanism may sppty through the SC5Bs nd mobile applicshons whass names appearon the websile of SEBI, a5 updaled from fime to lime. Axis Bark Limited and HOFC Bark Limifed have been appoinfed a5 the
Sponsor Banks for the Offer, in accordance with the requirements of SEBI tircilar dated Novernber 1, 2018 as amended. For Ofer refated quenies, please contzof the Book Running Lesd Mansger "BRLMS ] on their respective email 103 as meshoned betow, For UP refated quenes, nvesfors can

kotak”

Investment Banking

Morgan Stanley

Morgan Sianley India Company Private Limited
1Bth Floor, Tower 2, One World Cantar, Piol 841
Jupiter Taxlile Mill Compownd; Senapati Bapat Marg,
Lower Parel, Mumbadl — 400013, Maharashira, India
Tal: 91 22 5118 1000

E-mail; nivabupaipe@morganstaniey.com

Website: www.morganstaniey.comindia

Investor Grievance [D:
Imvesiors_india@morganstardsy com

Contact Person: Shanianu Tilak

SEBI Regisiration No: INMOTOH 1203

i ICICI Securities

ICICH Securities Limited

ICICH Venlure Howse, Appasaheb Maratha Marg
Praihadew, Mumbai — 400 D5

Maharashtra, India

Ted: +31 22 GEOT 7100

E-mail: nvabupa ipoiicicsecunties.com
Website: wwwinicisacuriiies.com

Investor Grievance [D:
cusiomercare@icicisecurities com

Contact Person: Hitesh Malhotra” Abhiit Diwan
SEBI Registration No; INMO0001117%

Kotak Mahindra Capital Company Limited

1st Floor, 27 BREC, Plot Mo, © - 27, G’ Black,
Bandra Kurfa Complex, Bandra (Easl)

Mumbai = 400 051, Maharashira, India

Tel: +91 &2 4336 0000

E-mall: nivabupa.ipoikotak.com

Website: hitps:investmentbank kobak.com
Investor Grievance 10: kmeoredressalfkolak com
Contact person: Ganesh Rang

SEBI Registration No; INMOODDDETDM

BOOK RUNNING LEAD MANAGERS

L} HDFC BANK

HDFC Bank Limited

Imvesiment Banking Group, Unit No, T01, 702 and T02-A,
Tih Floor, Tower 2 and 2,0ne Infernational Cendre,
Senapati Bapat Marg, Prabhadew, Muembal = 400 013,
Maharashlra, India; Tel; +31 22 3306 8233

E-mail: pivabupa. ipo@hdifchank.com

Website: www hdichank.com

Investor Grievance 10

investor redressali@hifcbank. com

’ AXIS CAPITAL

Axis Capital Limited

st Floar, Awos House, PE, Mang,

Worll, Mumbail — 400 025

Maharashtra, India

Tel: +31 22 4325 2183

E-mall; nivabupa.ipoiakiscap.in

Website: www axiscapital.coin

Investor Grievance |D: complanisfaxiseap.in
Contact Person: Jigar Jain

SEB| Registration Mo: INMOOOO01 2024

Motilal Oswal Investment Advisors Limited
10th Floor, Motial Cswal Tower, Rahimiullah Sayani
Roed, Opposile Parel ST Depol, Prabhades
Mumbal = 400 025, Maharashtra, india

Tal: +09 22 7101 4380

E-mail: nivabupa ipo@mobilaloswal.com
Website: www molialoswalgroup.com

Investor Grievance ID:
molapredressal@motiaioswal.com

Contact Person: Bharti RangarSanjay Chudasama Gontact Person: Kunal Thakkar! Sankita Amkya
SEBI Registration No.: INMOO001 1252 SEBI Registration No: INMODD011005

REGISTRAR TO THE OFFER
Kfin Technologies Limited
Seleniem, Tower B, Fiot No- 31 and 32, Financial Distnct, Nanakramguda, Senlingamgally, Hyderabad, Rangareadi 500 032,
Telangana, India, Tel: +21 40 6716 2222, E-mail; nivabupa ipoi@kfintech com, Website: www kfintech,com

TR Investor Grievance ID: einward ris@kfintech.com, Contact Person: M Murall Krishna, SEBI Registration Number: INRDDDD00221

COMPANY SECRETARY AND COMPLIANCE OFFICER

Invesiors may contact cur Company Secrelary and Complianca Officer or the Reqgistrar 1o the Offer in case of any pre-
Qffer or post-Offer related grevances inchuding non-receipt of letiers of Allotment, non-credit of Allotied Equity Shares
in the respeciive beneficiary account, non-recespl of refund orders or non-receipt of funds by electronic mode. sic. For
all Offer related queries and for redressal of complaints, invasiors may also write-to the BRELM=.

Rajat Sharma

Jrd Floor, Capital Cybarscape Secior-33,

Gurugram — 122 102, Haryana India

Tel: #3171 124 635 4800, E-mail: Investor@nivabupa.com

AVAILABILITY OF THE RHP; Irvastors are advised lo rafer 1o the RHP and the “Risk Factors” baginning on pags 26 of the RHP befare applying in the Offar. A copy of the RHP
available on the website of SEBl 2fwww sebigov.in and is available on the websites of the BRLMz, ICKI Securibes Limied b wew icicisecurities, com; Morgan Stanley India Company
Private Limitad at www morganstaniey.comfindia; Kotak Mahindra Capdal Company Limited at htips.finvesimantban kolak,com; Axis Capital Umilad at www axiscapital coin;
HDFC Bank Limited at weanwhdfchank.com-and Mofilal Cewal Investment Advisors Limited at wenwmolilaloswalgroup.com respectively, the website of the Comgany, NIVA BUPA
HEALTH INSURANCE COMPANY LIMITED at www.nivabupa,com and the websites of the Stock Exchanges, for BSE at www.hseindia.com and for NSE at www.néeindia.com,
AVAILABILITY OF BID CUM APPLICATION FORM: Bid cum Application Form can be obtained from the Registered Office of our Company, NIVA BUPA HEALTH INSURANCE
COMPANY LIMITED - Tel: +81 124 635 4000, BRLMs: ICICI Securities Limited : Tal: #91 22 6807 7100; Morgan Staniey India Company Private Limited: Tel: +81 22 6118 1000; Kotak
Mahindra Capitad Company Lirited: Tel: +31 22 4336 0000; Axis Capital Lirited ; Ted: +91 22 4325 2163; HDFC Bank Limited : Tal: #91 22 3305 8233 and Motilal Oswal Investrrent
Advisors Limeed : Tel: +91 22 7193 4280 and Syndicate Members: Kotak Securifies Limited: Tel, +91 22 6218 5410; HDFC Securities Limiled: Tel: +91 22 3075 3400 and Medilal
Dewal Financial Services Limited: Tel: #31 22°7183 4200/ 491 22 T193 4263 and al sefected locations of Sub-Syndicate Members (as given below}, Registerad Brokers, 3C5Bs,
Designated RTA Locations and Designated COP Locations for particpating in the Ofer. Bid curn Application Farms will also be available on the websites of the Stock Exchanges at
want. bseindia.com and wanwenzeindia. comand at all the Designated Branches of 3C3Bs, thelistofwhich is available on the websites of the Siock Exchanges and SEBIL
SUB-SYNDICATE MEMBERS: Almondz Glotal Securibas Lirmitad, Amrapak Capital & Finance Servicas Limied, Anand Ralhi Share & Stock Brokers Limited, Anand Share
Consultancy, ANS Pyt Limited, Ashwan Dandia & Co, Asit C. Mehta Investment interrmediates Lid,, Axs Securities Limited, Centrum Broking Limsted, Cantrum Wealth Management
Ltd., Choice Equity Broking Private Limited, DB(International) Stock Brokers Lid., Eureka Siock & Share Broking Services Lid., Fimsizasd Technology Private Limited. G Bai & Co.
(Consultants) Limded, HDFC Secunties Limited, IDBI Capital Markats & Sscurties Limited, IFL Capital Limited, IFL Securifies Limited, Ings Ventures Pyt Lid,, J M Financial Services

Ltd., Jhaven Secunties, JM Financial Lirmilad, Jobanputra Fiscal Sendces Private Limited, Kalpataru Mullipliar Limited, Kantilai Chhaganlal Securites, Keynote Capilals Limied,
KJMC Capital Market Services Limited, KJMC Financal Senices Limded, Lakshmishree Invesiment & Secunties Pvt Limited, LKP Sscurilies Limited, inventure Growth & Securifies
Ltd., Marwadi Shares & Finance, Mext World, Mexibion Technology Private Limited, Mimal Bang Securities, Muvama Wealth and Investment Limited (Edehveizs Broking Limited),
Patel Wealth Advizors Pyt Limited, Prabhudag Lilladher Pyt Limited, Pravin Ralilal Share & Stock Brokers Limited, Refigare Broking, Bkhay Securites Lid., BR Equity Brokers Private
Limifed, SBICAP Securibies Limited, Sharekhan Lid,, SMC Global Securibies Limited, 55 Comarale Sacurfies Lid., Sunidhi Securfies And Finance Lid,, Systematix Shares and
atocks {India) Limied, Tanna Financial Services, Trade Bulls Securities (P) L., Upstock PviLid., Way2wealth brokers Pyl Lid. . Yes Securities {india) Limited, YES Securifiss Limited
and Zerosha
Public Offer Account Bank and Sponsor Bank ; Axis Bank Limitad
Escrow Collection Bank, Refund Bank and Sponsor Bank: HOFC Bank Limilad
UPI: UP| Bidders can also Bad through UP| Mechanism.
All capitalised terms used herein and not specifically defined shall have the same meaning as ascribed totheminthe RHP.
For NIVA BUPA HEALTH INSURANCE COMPANY LIMITED
Cn behalf of the Board of Directors
Sdi-
Rajat Sharma
Company Secretary & Compliance Officer

Placa: Mew Dali
Dale: Ootober 31, 2024

NIVABUPAHEALTH INSURANCE COMPANY LIMITED iz proposing, subject ioreceipt of requisite approvals, market condifions and other considerations, ioundertake an inifial public offer of its Equity Shares and has filed the RHP with the RoC. The RHP is made available on the website of the SEBI al wenw, sl gov.in a5 wel a5 on the websites of the BELMs i, ICICI
Becurites Limited at wenbiclkisecurilies.com; Morgan Stanley India Company Privata Limited af www morganstaniey comfinga; Kolak Mahindra Capital Company Limited at hitpediimesimentbank kotak com; Axie Capital Limited at wenw axiscapital codn, HDFC Bank Limided af v hdfcbank.com and Motilal Oswal Investment Advizors Limied at
ww. mofilsloswalgroup,com, the website of the NSE atwww.nsaindia,com and the website of the BSE at www bsemdia com and the website of the Company at Website: www nivabupa.com. Any potential invesior showld note thatinvestment in équity shares involves a high degree of risk and for details relzting to such risks, pleasa sae the section fitted “Risk Facfors™
beginning on page 26 of the RHP. Potential investors should not rety on the Draft Red Heming Prospectus dated June 28, 2024 or the Corrigenda dated September 3, 2024 and September 30, 2024 filed with SEBI for making any investment decision and instead showld place refiance on the RHF,

Tha Exquity Shanes hava not been and will not be ragistered underthe U3, Securibes Act of 1833, as amended (the "U.S, Securities Act™) or any other applicable law of the United States and, unlass so ragistered, may not be offered or sold within the United States except pursuant to an exemgtion from; orin a ransaction not subject bo, the ragistration reguirements of tha
U5, Securities Act and applicable state securibes laws. Accordingly, the Equity Shares are being offered and soid (a) in the United States only 1o persons reasonably beliaved to be “qualified institutional buyers” (as defined In Rule 144A under the LS. Securities Act) pursuant b anexemption from, or in & ransaction nolsubject to, the regisiration requirements of the LS.

securtesAct and (b) cuiside the United Siates in reliancs on Regulation 5 and the applicable lews of the ursdiciionwhere those offers and sakes ocour,
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